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Ref.No.: G0729/0.A. No. 466/2024 Date: 19 .07.2024
To,
The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub’- Submission of status report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the matter of Original Application No. 466/2024, Sampurna

Nand Vs M/s New Ashatbhuja Stone & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 07.05.2024 in the matter of O.A. No.

466/2024, Sampurna Nand Vs M/s New Ashatbhuja Stones & Ors, the status report is
being filed herewith.

It 1s requested that status report may be presented before the Hon'ble Tribunal
for kind consideration.

Encl.: As above.
Yours faithfully,

i

(U K Gupta)
Regional Officer

Sonbhadra.
Endt. No. & date as above.

Copy to:-

1. District Magistrate, Mirzapur for kind information please.

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyver's Chamber,
Supreme Court of India, New Delhi-110001.

Regional Officer
Sonbhadra.
TG : g HE 162, o7 A (Free =l gea) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
VTS, WiHE-231216 Robertsganj, Sonbhadra-231216

¥ : rosonbhadra@uppeb.in E-mail: rosonbhadra@uppch.in
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Status Report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the matter of OA No. 466/2024 Sampurna Nand
Versus M/s New Ashatbhuja Stones & Ors.

1. As per joint committee report dated 06.07.2023 and dated 06.01.2024, UPPCB
had issued Show-Cause Notice to the said Stone Crushers vide Letter dated-
12.01.2024, which was got received to concerned Stone Crusher on dated
20.01.2024 (Annexure-1).

2. The presentation sent by the industry against show-cause notice was received
on dated-06.02.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of
CTO and observed that the following major air pollution control measures have

been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. Closed metal sheet enclosures at dust Yes
As per inspection report dated
emitting points. 08.02.2024, UPPCB issued
2. Covering of all conveyor belts. Yes closure order on dated
3. | Telescopic discharge chute or Canvas NO 19.02.2024 after confirmation
cloth / plastic drum of show-cause notice and
4. | Wind breaking wall around the premises. Yes revoking the CTO.
5. | Water sprinklers at emitting point and NO UPPCB has imposed the
wind breaking wall. environmental compensation
6. | Smog gun and Rain Gun as dust NO on the said stone crusher for
suppression mechanism. past violation and defaulting
7. | Height of exhaust pipe of DG Set. NO days, which amount has not
deposited by the industry.

4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).

2o
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5. The presentation sent by the industry against closure order was received on
dated-10.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).

6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of
previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken

1 Closed metal sheet enclosures at dust Yes

emitting points.

Covering of all conveyor belts. Yes UPPCB has imposed the
Telescopic discharge chute or Canvas Yes environmental compensation
cloth / plastic drum on the said stone crusher for
Wind breaking wall around the premises. Yes past violation and defaulting
5. Water sprinklers at emitting point and Yes days, which amount has not
wind breaking wall. deposited by the industry.
6. Smog gun and Rain Gun as dust Yes

suppression mechanism.
7. Height of exhaust pipe of DG Set. Yes

7. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

8. As per inspection report dated 15.04.2024, recommendation to revoke the
closure order dated 19.01.2024 send to head quarter, Lucknow. Closure order
has been revoked by UPPCB vide letter dated 07.05.2024 (Annexure-6). The
Industry has obtained valid CTO from UPPCB. However, UPPCB has imposed the
environmental compensation on the said stone crusher for past violation and
defaulting days, which amount has not deposited by the industry.

The above accordingly, Status report is being filed for the kind perusal and

consideration of this Hon'ble Tribunal. &«/M’
S

9
Dated: 19.07.2024 (U.K. Gupta)

Regional Officer
U.P.P.CB
Sonbhadra
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1. Industry has Closed metal sheet enclosures at dust emitting points i.e. the crushers including their
discharge points, screens, and the transfer points of belt conveyers.
. Industry has Arrangements of a door with opening and closing facility for cleaning and

maintenance and flexible covers at entrance and exit of the belt conveyors.
. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to
arrest the escaping dust.
4. Industry has Covering of all belt conveyers.
5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading
‘ the product, for controlling 'stone dust' and the reject, 'fine dust’
6. Industry has A miﬁimum 12 ft high metal sheet barricading or boundary wall.
P 7 Industry has Dust suppression by scientifically designed water sprinkling system on raw
material/products at the equipment’s and transfer points. |

8. Industry has the metal roads inside the stone crusher premises with arrangement for regular cleaning

nside the premises to avoid re-entrainment of settled dust.
| o uSTR has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the

w

¥'has Dense Green belt along the boundary wall.
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(2)

11. Industry has the dust extraction system installed. by the stone crusherslat T:T: containment
| enclosures to extract the accumulated dust fitted with adequate dust contr? s.ysS d;“-ing —

12. Industry has the arrangements to minimize the generation of dust :mtlssmn :
| unloading, handling and storage of raw material / productsf, waste or bypro ;J;: :a| Ll

13. Industry has Arrangement of Covering while transportatfon and. s-tc:ragef fh lstm::)e S s

14. Industry has the stretches of the main highways passing in the vicinity of the

15. ll::tit'fydhas the approach and link roads in the stone c.rushers area are metalled.

16. Industry has Quarterly Ambient Air Monitoring through .tl'.urd party. et i iy I

17. Industry has maintain logbook of consumed electricity for meas

consumption.
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REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD,
SONBHADRA

Annexure No.3
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ST Pl VT 9 b HeH

H0—132853/UPPCB/ Sonebhadra(UPPCBRO)/CTO/air/MIRZAPUR/2021  T&-T$h—02.08.2021

qr  Hew HWo—132855/UPPCB/ Sonebhadra(UPPCB RO)/CTO/ water/MIRZAPUR/2021 TST®H

—02.08.2021 glXI STRT g Hfd MYl B! Rar® QN HATTT D T3 [&Th—08.02.2024 gXI
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T
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A1 qd # f&T9—19.06.2023, 29.06.2023 Ud 01.07.2023 I

ofT| dohd H NN 9Rfgd & TWEIRd ™

S35 —06.07.2023 & JATAR ST TAW I YguUl FI=0 ey RIud f&a 64

Farfeld 9T AT | doqedd
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Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF).

y HI: 3 /R...
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(3)

Where,

PI=50 (Pollution Index=50 for orange category unit)
N =146 (No. of days from which the non-compliance has been observed)
R = 250 (R factor in Rupees)

S = 0.5 (Factor for scale of operation=0.5 as investment of unit 1s less than
Rs.50 Lac(0.5 for small scale unit)

LF=1.0 (Location Factor= 1.0 as population of Vill. Sonpur, Bhagautidei, Chakjata etc.,
Chunar, Mirzapur is below 10 lac. (LF 1s 1.0 for population less than 10 lac)

Theretore,

Environmental Compensation(EC) =PIxNxRxSxLF
=50x146x250x0.5x1.0

= Rs. 9,12,500/-(Rs. Nine Lacs twelve thousand
five hundred) only.

'.'“

. SWIad afvid daf &I gieTd & §Y SK AT SEURT A9 = ASHSIT W, UTH—
Hilkiles, GEI-94d, dedid—gANR, NEECS ARGTR & [Ovg g (Weuur farer qn =3n)
JffTH, 1981 (JATHINEG) Bl TRI—31T & A= dle AT, oGS & U3 A&d—HO5673/
C-2/NGT-67/SCN/24 Ed $—12.01.2024 ERI HRU FdRN AlfcH &I e fhd I & I DI

Bl %‘l TR SURIGT ITUETTAR IEUNT WR 146 &A1 o1 feWieex AT 2 W0 9,12,500.00 ERII
gareRofT erfargfe em-\rﬁﬁ T ST DI F&fd Bl SIrdl 2 |

Sh & ¢
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From Dated-10.04.2024

BRIJESH KUMAR PANDEY
M/s NEW ASHTBHUJA STONE

ARAZI NO.688,691,692,693,713,714,720,721,722,723,725 & 126
VILLAGE-BHAGAUTI DEI, PARGANA-BHAGWAT,

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)

To,

The Regional Officer

U.P. Pollution Control Board,
House No. 162, Uttar Mohal,
Robertsganij, Sonbhadra-231216

Ref: Letter No0.132853/UPPCB/Sonbhadra(UPPCBRO)/CTO/air/MIRZAPUR/2021 Dated-02.08.2021
Letter No.132855/UPPCB/Sonbhadra(UPPCBRO)/CTO/water/MIRZAPUR/2021 Dated-02.08.2021

Subject: Compliance of CTO Conditions for Stone Crushing Unit of M/s NEW
ASHTBHUJA STONE, VILLAGE-BHAGAUTI DEI, PARGANA-BHAGWAT, TEHSIL-CHUNAR,

DISTRICT-MIRZAPUR (U.P.)

Dear Sir,
This is to inform you that our project has accorded Consent to Operate (Consent Order) for the

above-mentioned location, Letter No. 132853/UPPCB/Sonbhadra(UPPCBRO)/CTO/air/MIRZAPUR/
2021 Dated-02.08.2021 and Letter No. 132855/UPPCB/Sonbhadra(UPPCBRO)/CTO/water/MIRZAPUR/
2021 Dated-02.08.2021 We are submitting the Point wise compliance of the stipulated General and

specific conditions mentioned in the CTO.
We assure that the compliance of the conditions given by you and will be strictly followed with the

progress of the project on letter & spirit.

Thanking you

Yours Sincercly,

S A%
BRIJESH KUMAR PANDE
M/s NEW ASHTBHUJA STONE
Copy to:
1. The Registrar, Hon’ble National Green Tribunal, Copernicus, New Delhi.
(E mail-judicial ngt@gov.in).
2. Chief Environmental Officer(C-2), U.P. Pollution Control Board, Lucknow.
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Project
Stone Crushing Unit
' At
M/s NEW ASHTBHUJA STONE

693, 713, 714, 720,721,722,723,725 & 10 V1LLAGE-BHAGAUT]
DISTRICT-MIRZAPUR(U.P.)

ARAZI NO. 688,691, 692
NDET1, PARGANA-BHAGWA'T, THHS 1 L=CHUNAR,

COMPLIANCE REPORT

PROJECT PROPONENT

BRIJESH KUMAR PANDEY
M/s NEW ASHTBHUJA STONE

ARAZI NO.688,691,692,693,713,714,720,721,722,723,725 § 726 VILLAGE-BHAGAUTI
DEI, PARGANA-BHAGWAT, TEHSIL-CHUNAR,

DISTRICT-MIRZAPUR(U.P.)
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STONE CRUSHING UNIT

Location: LAT-25.060722, LONG-82.997878

ARAZI NO.688,691,692,693,713,714, 720,
VILLAGE-BHAGAUTI DEI,

Tehsil- CHUANR, DlSTRICT--MIRZAPUR(U.P.)

1237128 & T26

.I';r;}‘lf Jllr/.r"?f

CTO Compliance Report
validity Period: 01.08.2021To 31.07.2026

CONDITIONS OF CONSENT(AIR)
| This consent is valid only for the approved production capacity of Stone

Gritts & Stone Dust-200 TPH
> This consent is valid only for products and quantity mentioned above.

Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed |

void.
3(a). The maximum rate of emission of flue gas should not be more than the

emission norms for the stacks.
3(b). air Pollution Source Details.

Air Pollution Source Details

' S.No. | Air Pollution Source Type of Fuel Stack No. Parameters | Height
1. PROCESS EMISSION NA 00 Particualarte | Covering of all |
Matter | process |
- emission |
| - sources and |
' regular water
;spﬁnkﬁng.
2, D.G. SET-400 KVA. 01 | DEISEL 01 Particualarte |  As per
NO. Matter . Standard |

3(c) The emissions by various stacks into the environment should be as per the norms of the Board.

— —_——y

Emission Quality Details __ )

S.No. Stack No. Parameter Standard

IENi 00 particualarte Matter | 600 MICROGRAM/CU.METER
I R ). Particualarte Matter As per Standard |

sNo.|  Condiions “Compliance
4 Quantity of other Pollutnants should also be as per the norms Noted and Agreed

| prescribed by the Board/MOEF & CC/or otherwise mandatory B S

| 5. The equipment for air pollution control system and monitoring Noted and Agreed

as proposed by the industry and approved by the Board should
be installed in their premises itself.

= - — — —

| equipments should be done only by prior approval of Board

Project Proponent: NEW ASHTBHUJA STONE

S

6. The modification or installation in th_e__e_xi;t_ihg_ﬁai'iutioﬁ control

e —

Noted and _AgTeéd

e e —— e
|
|
!
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STONE CRUSHING UNIT
Location: LAT-25.060722, LONG-82.997878
ARAZI NO.688, 691, 692, 693,713,714,720,72 | 182183 729 & TE£D
VILLAGE-BHAGAUTI DEI,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report
Validity Period: 01.08.2021To 31.07.2026

~ conditons | Compliance
The operation of air pollution control system and Noted and Agreed
maintenancebe done in such a way that the quantity of
pollutants should be in accordance with the standards
prescribed by the Board/MOEF & CC/or otherwise mandatory | | |
" Unit shold do provisions for fugitive emissions chimney/stack as Noted and Agreed | |
: per the norms of the Board/MOEF & CC/or otherwise mandatory. -
9. The unit should submit the stack emissions monitoring report Noted and Agreed
within one month for issuance of consent order along with the
point wise compliancereport of the consent order. Further

quarterly monitoring report should be submitted. o

[

| S.No.
[ 7
i

| S —

8.

T {...._.. " -

Specific Conditions: |

~ S.No. Conditions Compliance

1. This consent to operate is granted for M/S Noted and Agreed .

| | NEW ASHTBHUJA STONE, ARAZI. NO. 688, 691, ; |

1 | | 692. 693, 713, 714, 720, 721, 722, 723, 725 |

] | 726, VILLAGE-BHAGAUTI DEI, PARGANA BHAGWAT,

l’ TEHSTL-CHUNAR, DISTRICT-MIRZAPUR-231304 for

1 | production of stone grits and stone dust-200 |

| TPH. (Co-ordinates of proposed site 25.060722 i '
|

| Latitude and 82.997878 Longitude). -

o This consent order 1is wvalid from dated Noted and Agreed
01.08.2021 to 31.07.2026 for production of
above mentioned product. Industry shall

obtain prior approval before making any
modification in product/process /fuel/plant
machinery failing which consent would Dbe

deemed void -
3, The industry shall submit audited balance Noted and Agreed

sheet/certificate of C.A to this office for
verification of consent fee in every year and
| accordingly balance fee shall be paid to

e

JOPPCB -]
4” | The industry shall submit Audited Balance Noted and Agreed |
Ssheet to this office for verification of

e — =

consent fee in every year and accordingly
+§g;1arﬁﬂg_jf§im§tuall be paid 1f any. B -
| The industry shall regularly operate water Noted and Complied

e e ——

’ sprinkling system to control process emission |
and dust suppression in scientific manner to |
maintain Ambient Air Quality as per CPCB :

4 norms | - - - |
(6. [ The industry shall ensure to discharge the Noted and Agreed
| cffluent generated from domestic sources

e

through septic tank and soak p 1t | |

i s N

Project Proponent: NEW ASHTBHUJA STONE E') ;% /9%97/17 -

K
e ———— T ——— S ———

| E M e o mm L aime e e——
e ——— - —— o e o
|
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v
¥

(3 Scanned with OKEN Scanner




STONE CRUSHING UNIT

Location: LAT-25.060722, LONG-82.997878
ARAZI NO.688,691,692,693,713,714,

VILLAGE-BHAGAUTI DEI,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

720,

121, 122,

}?;“"frj, ..’;’J_r',a

r
i

126

CTO Compliance Report

Validity Period: 01. 08.2021T0 31.07.2026 o

5. | The ‘ndustry shall ensure to discharge the Noted and Complied
| ' effluent auwujanﬂpi from domestic sources
| thrcnnﬁﬁ qutlc tank and %qiﬁ_fnt - B -
8. | The unit must comply  the “directions/ | NotedandAgreed
Guidelines 1issued from time to time of
Central Pollution Control Board, J. P
Pollution Control Board, Hon'ble Oversight
| | Committee, Hon'ble High Conrts Hon'ble
National Green Tribunal and Hon'ble Supreme
Court of India _
9. The industry shall install separate energy Noted and Complied
meter at bore well for measuring electric
consumption in bore well
10. The industry shall installed the separate Noted and Complied
| energy meter at the outlet of bore well for
measuring of electric consumption during
% water sprinkling as dust suppression |
11. The D.G. set should have minimum stack height Noted and Agreed
| 0.2 x KVA meter from roof-top of the nearest
| building with acoustic enclosure and
| monitoring of noise level, stack emission and
ambient air quality should be done Dby the
laboratory recognized under Environment
(Protection) Act, 1986 and report be sent to
the Board.
12. The industry shall install air pollution Noted and Agreed

control measures as mentioned below:
1. Closed metal sheet enclosures at dust

emitting point's 1i.e. the crushers
including their discharge points,
screens, and the transfer points of

belt conveyors, with arrangements of a

door with opening and closing facility
for cleaning and malntenance and

flexible covers at entrance and exit of
the belt conveyors

2. Bll openings provided for ventilation
in the enclosures shall be covered by
canvas bag rfilter to arrest the

escaping dust

3. All belt conveyors shall be covered by
the 1ndustry

4. Dust conveyer shall be equipped with
telescopic discharge chute for
collecting, storing and delivering/
truck-loading of the product, Stone
dust and any other fine dust.

5. A minimum 12 feet high metal sheet
barricading/boundary wall as wind

braking wall shall be provided by the

tr:,me crusher

e —— e e e e -

———— — —— o e c—

— e ——

e =ome —_ o — i — - e e e e e . =

Project Proponent: NEW ASHTBHUJA STONE

e ——
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STONE CRUSHING UNIT

Location: LAT-25.060722, LONG-82.997878

ARAZ

[

NO. 688,691, 692,693,713,714,720,721,722,723,725

VILLAGE-BHAGAUTI DEI,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

3.

~ S.No.

Validity Period: 01.08.2021T0 31.07.2026

Conditions
6. Dust suppression by scientifically |
designed water sprinkling system on raw
material/ products and transfer polnts
shall be adopted as an auxiliary air

pollution control measure.

7. Green belt along the boundary wall shall
be developed by stone crusher in at least
three layers

8. Metallic road shall be installed 1nside
the premises with Reqular wetting of the
ground within the factory premises.

] 26

CTO Compliance Report

_ Compliance
Noted and Agreed

The industry should be installed the separate
energy meter at the outlet of bore well for
measuring of electric consumption during water
sprinkling as dust suppression.

Noted and Complied

e — e

14.

The 1industry shall operate water sprinkling
system for control process emission and dust
suppression 1n scientific manner so as to
achieve the prescribed standards for all the
times.

|
- 1
Noted and complied |
I

5.

The industry shall comply with any other
conditions laid down or directions 1issued 1n
due course by the Board under the provisions of
the Air (Prevention & Control of Pollution)

Act, 1981.

Noted and complied

16.

.This Consent of the 1ndustry 1s automatically
considered abrogated after receiving public
grievances regarding air pollution against the
industry and the confirmation of the complaint

by UPPCB.

Noted and complied

17

Industry shall be operated 1in such a manner
that ambient air quality should not be
adversely affected.

Noted and complied

———— . E—— —

18.

19.

[—— |

Ambient Alir quality monitoring test should be
carried out from Environment (Protection) Act,
1986 approved laboratory/NABL laboratory by the
unit and submit monitoring report to the Board
within one month.

Noted and complied

i
|

S ————

- -_,+_ i

TSE————— TN

The industry should be installed the separate
energy meter and electromagnetic flow meter at
the outlet of bore well for measuring of
electric consumption and water consumption
respectively during water sprinkling for dust
suppression. Electric and water consumption
should be maintain i1n log book and monthly data
should be send to the Board.

~ Noted and agreed |

e — S ELE DEam T T W—— e

The Industry shall ensure that hﬂusé—kEEpinq of
premises 1s to be good always. The Industry
shall ensure that the handling, collection and
disposal of solid waste should be in proper and
Pace Way.

e — - — = ——— —— = - s i

i
" Noted and Complied

Project Proponent: NEW ASHTBHUJA STONE

A e . e .~ e e e e e e e e e e e -
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i
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1
STONE CRUSHING UNIT
Location: LAT 2s, uﬁn;m luNL. 82.997878 |
ARAZT NO o8B, 691, C B3Iy t13y 018,180,712 , 122,123,725 & 726
VILLAGE BHAGAUTI DI I,
Tehsil CHUANR, DISTRICT MIRZAPUR(V.P.) |
CTO Compliance Report
Validity Period: 01.08.2021 To 31.07.2026 |
{ S.No. Conditions | Compliance |
20, Industry  shall  comply the all conditions Noted and agreed |
mentioned 1n CTE issued by board. |
| 22. Industry shall comp ly thao provisions O f Noted and Complied 1
ENnvironment (Protection) ACL , L9B6, Water |
| (Prevention and Control of Pollution) Act, 1974
i as  amended, Al (Prevention and Control O f
| | Pollution) Act, 1981 as amended and Noise
i Pollution (Regulation and control) Rul e; 2000
| | as amended
23. | InQustry shall submit valid documents or | Nc;ted andagre_ed_

| - agreement copy regarding supply source of raw |
material (Stone HmldLr) w1Lh1r1 one month

| 24. The industry shall submit dj stance r:..ﬁ,rtlfi_éégeﬁm Fioted and agreed l

from torest land/reserve forest issued from |
lorest department within one month from the
date of Lssue  this consent order. Non |
compliance of submission of above document or
1f industry is not found as per norms of forest

department this consent order deemed to be !
| | automatically cancelled |

25, If UPPCB or CPCB issues closure order against Noted and agreed
the Lndustry, this consent shall remain
suspended for the period till closure order is
revoked, after which the consent will be
I‘HifP{TlUP agaln for the remaining period.

26. | This consent order will not af fect the Noted and agreed

acceptance of order/directions of other
depurtmcntq

e ——— R T —

e e, S

27. This consent order is peing issued with the
intention that no pollution or land ownership
dispute 1s pending and no such litigation is |

Complied

pending 1n any court, otherwise the consent |
N | Drdr r w_l_ _l__l__bc,__ﬂd_aifir_nrﬁd to be nullified. |
28. The validit y of this consent to operate order Noted and agreed |

1s subjected to the authenticity of facts
mentioned in the Land Revenue Department report
dated 17.12.2020, received from SDM, Tehsil-
Chunar, Distt Mirzapur vide letter no. 866/ST-
_leI]f/’l'J/U dated 17.12,2020.

29 T The [rrwpr} J:n'-r:j uu:iu ;t ry bhd | 1 (3DIIIF1;IY _ the all Noted and agreed
polnts as mentioned 11N notarized affidavit

| dated 26.07, 2021 submitted with application
Project Proponent: NEW ASHTBHUJA STONE

o e ——— = BT i
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Water Consent Specific Conditions:-

STONE CRUSH
Location: LAT-25.060722, LONG-82.997878
ARAZI NO.ﬁBR,ﬁﬂ1,hQE,6H¥,?l3,?14,720;721
VILLAGE-BHAGAUTI DEI,
Tehsil- CHUANR, DISTRICT~MIRZAPUR(U.P.)

ING UNIT

9928 ._723,7725 & 726

CTO Compliance Report

2021 To 31.07.2026

—— e

- Vvalidity Period: 01.08.

o ~ Conditions

"OﬁnE@Hké_

This consent to operate is granﬁe
ASHTBHUJA STONE, ARAZI. NO. 688,
713, 714, 720, 121, 722. 123, 129
RHAGAUTI DEI, PARGANA BHAGWAT,
DISTRICT-MIRZAPUR-ZBlBOd for
stone grits and stone dust
ordinates of proposed site Z2haU0

and 82.997878 Longitude) .

691,

TEHSIL-CHUNAR,
production of
-200

d for M/S NEW Noted and agreed

692, 693,

726, VILLAGE-

TEH . (Co~-
0722 IlLatitude

5 This consent order 1S valid

01.08.2021 <O 31.07.2026 for

sbove mentioned product. Industry
prior approval before making any
in product/process /fuel/plan

failing which consent would

production of

be deemed void

from dated
shall obtain
modification
t machinery

Noted and complied.

Noted and complied.

3 The industry shall comply wit

conditions

the Water (Prevention &

laid down OI directions

h any other
issued 1n
provisions of

Act, 1974.

Noted and complied.

submit

4. The induscry shall
C.A.

sheet/certificate of
verificatien.{xf consen

audited

o5 this
+ fee 1n every Yyedl and
1 be paid to UPPCB.

balance

of fice for

sccordingly balance fee shal

water

Noted and complied.

3 The industry regularly
sprinkling syste
and dust suppressio
to achieve the prescri

times

m for control Pprocess eml
n in scientific manner sO as

bed standards for all the

ssi0n

Project Proponent: NEW ASHTBHUJA STONE
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STONE CRUSHING UNIT

Location: LAT-25.060722, LONG-82.997878

ARAZI NO.688,691,692,693,713,714,720,721,722,723,725 &

VILLAGE-BHACGAUTI DElI,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

i ——

726

CTO Compliance Report

- Validity Period: 01.08.2021T0 31.07.2026

Conditions ) B B L
"The industry shall not lncrease its
production/production capacity without the

written permission/NOC from the board.

- Compliance

Noted and agreed '

e ——

e ——— o o

The industry shall ensure that the domestic
effluent will be disposed through septic tank

and soak pit.

Noted and complied.

The industry shall not discharge any trade

&

effluent

Noted and cs;r:;plied

The unit must be complied the

directions/Guidelines issued time to time from
Central Pollution Control Board, U.P. Pollution

' Control Board, Honorable Over site Committee,

Honorable High Court, Honorable National Green
Tribunal and Honorable Supreme Court

Noted and complied |

I
|
.
|

The industry shall installed the separate
energy meter at the outlet of bore well for
measuring of electric consumption during water
sprinkling as dust suppression.

Noted and complied

| 11.

Industry shall obtain prior approval Dbefore
making any modification in product/
process/fuel/ plant machinery failing which
consent would be deemed void.

Noted and complied

__,._- TR T =
e e I S —

| 12

This Consent of the industry is automatically
considered abrogated after receiving public
grievances against the industry and the
confirmation of the complaint.

Noted and complied

e N S e

13.

Industry shall dispose the hazardous waste
through authorized recyclers/TSDF.

Noted and Agreed

14.

Industry shall comply the Provisions of

Environment (Protection) Act; 1986, Water
(Prevention and Control of Pollution) Act, 1974
as amended, Air (Prevention and Control of
Pollution) Act, 1981 as amended and Noise

Pollution (Regulation and control) Rule, 2000
as amended.

|
|
Noted and complied 41? t

SS——

B e e |

15.

The authorization 1is valid for temporary
storage of Hazardous Waste within premises
only.

Noted and complie&m

16.

Regular water sprinkling shall be done 1in order
to maintain ambient air quality. The control
measures for controlling process emlssions
should be properly maintained and continuously
operated.

Project Proponent: NEW ASHTBHUJA STONE

%Q%P””/%

Noted and complied

page-8
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STONE CRUSHING UNIT

Location: LAT-25.060722, LONG-82.997878

ARAZI NO.688,691,692,693,713,714,720,721,722,723,725 & 726
VILLAGE-BHAGAUTI DEI,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report
Validity Period: 01.08.2021 To 31.07.2026

e s m e o =T e —

S.No. Conditions ) .
17, -Th@rmbé}at{bn_éf the industry should be in the?
' way that the process emission generated from |
' the industry should not affect the surrounding |
| . environment and population.
- 18. The transportation of vehicles shall Dbe in 8uch Noted and Agreed.

a manner that emission generated should not
| affect the nearby residence and agricultural

~ Compliance
Noted and agreed

| field.
1
- 19. ' The operation of the industry and the installed Noted
air pollution control system should pe

according to Environment Protection Act, 1986
and as amended and as per board guidelines.
Industry should also follow the guideline
regarding the operation of the stone crushers
issued by Central Pollution Control Board. ;
20. The industry shall ensure that house-keeping of Noted |
premises 1is to be good always. The Industry |
shall ensure that the handling, collection and |

|

disposal of solid waste should be in proper and

| safe way
21. Industry shall comply the all conditions Noted and Agreed. |
mentioned in previous CTE issued by board. |
9. Industry shall submit valid documents or Noted and Agreed.

agreement copy regarding supply source of raw

material (Stone Bolder) within one month. |

23. Industry shall abstract ground water with the Noted & Complied |
valid permission (NOC) of the competent | |
Authority.

24. The industry shall submit distance certificate Noted & Complied |

from forest land/reserve forest 1ssued from |
forest department within one month from the |
date of issue this consent order. Non
compliance of submission of above document or
if industry is not found as per norms of forest
department this consent order deemed to Dbe
automatically cancelled.

I 25. If UPPCB or CPCB issues closure order against Noted & Complied
the industry, this consent shall remalin
suspended for the period till closure order 1is
revoked, after which the consent will Dbe |
effective again for the remaining period |

IS, S

26. This consent order will not affect the Noted an}j Agreed_“
acceptance of directions/orders of any other |
| departments. |
| 27. This consent order 1s being 1ssued with the Noted and Agreed.
intention that no pollution or land ownership
dispute 1s pending and no such 1litigation is
pending 1in any court, otherwlse the consent
| order will be deemed to be nullified.

28. The proposed 1industry shall comply the all Not_ed&(:orhi:lied-

points as mentioned 1n notarized affidavit |

—

dated 26.07.2021 submitted with application.

Project Proponent: NEW ASHTBHUJA STONE , 54 ) 22
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Annexure no.5
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